BEFORE THE NATIONAL GREEN TRIBUNAL (SZ) CHENNAI

MEMORANDUM OF APPLICATION
(Under Section 18(1) read with Sections 14 and 15 of NGT Act 2010)

Original Application No. 104 OF 2022 (SZ)

IN THE MATTER OF :

GIRISH.N.P ...Applicant
VERSUS

The State of Karnataka & Ors. ...Respondent(s)

MEMO FILED BY THE APPLICANT
(ENCROACHMENT OF LAKES AND IT’S BUFFER ZONE)

1. The respondent authorities have failed to remove the encroachment in
the concerned lakes. The encroachment details as per official records
available on https://www.landrecords.karnataka.gov.in/ are listed below:

Sl Total Encroached
No. Lake Name Survey No. Ares Area

Rojipura Sy. No.53, 49

Siddenayakanahalli Sy
No. 6

176 Acres 11 Acres

1 Nagarakere ~ KasbhagSyNo.16 o o™ 465 Gunta

Thigalebhagaythi Sy
No. 62

Muttur Sy No. 56,
61,62,

Chikkatumkur Sy No.
28
Chikkatumkur Lake
2 (Majarahosahalli
Lake)

Majarahosahalli Sy. 113 Acres 8 Acres 31.5
No. 35 31 Gunta @ Gunta

Veerapura Sy. No. 4

11 Acres
3 Veerapura Lake Veerapura Sy. No. 76 12 Gunta 13.25 Gunta
4 | Doddatumkur Lake ' Sy. No. 40, 232 312 Acres | 45 Acres

33 Gunta




2. I submit that this Hon’ble Tribunal in its Order dated 27/09/2023 directed
as follows:
“Let the further report be filed by the Deputy Commissioner -
Bangalore Rural after making a detailed study of all the lakes
involved in this application, the construction of the UGSS, the
acquisition of land, and any other issue that may arise in this

regard.

To which the Deputy Commissioner filed report on 07/11/2023. One of the
relevant paragraph is reproduced below -
“24. It is humbly submitted that, once the issue of sewage is
resolved, restoration and rejuvenation works and creation of green
belts and buffer zone will be immediately undertaken by the

respondent authorities having jurisdiction over the said lakes.”

I submit that the respondent authorities could act parallelly by removing the
encroachment in said lakes, rajakaluves and it’s buffer zone until the
proposed STP is established. However, they have not acted yet to remove
the industry, houses, layouts, commercial establishments, petrol pump etc.,

situated within the said lakes, rajakaluves and it’s buffer zones.

The Lake Survey Records, Google Earth Imagery & few photographs
showing the encroachment in said lakes, rajakaluves and it’s buffer zone of

the said lakes are annexed as Annexure 1.

Additionally, to ensure proper inflow to the lakes the respondent authorities
have to take a comprehensive action plan by removing encroachment in

rajakaluves and it’s buffer zones throughout it’s catchment area.

It is therefore prayed that this Hon’ble Tribunal be pleased to issue
orders as necessary in the facts and circumstances of the case and thus

render justice.

G
/‘
APPLICANT

Date : 13/07/2024
Place : Doddaballapur, Bengaluru Rural
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TRANSLATED COPY

As per the directions of the House Committee and the Commissioner, Land Survey Revenue and

Land Records Department vide Order No. SSLR/TNL/Lake Measure/001/2015-16 R.Sy.No. 53

of Map prepared from Kere/Katebabtu scale

Taluk : Doddaballapur, Hobli : Kasaba, Grama : Rojipura

SKETCH
Acre Gunta
As per Akarbani Total 39 22
Area
Total Encroached Area |9 03
Balance Area 30 19

1. As per Akarbandi area of R.Sy. no. 53 is 39 Acre 22 Gunta. As per Pahani named as

Nagarakere.

2. As Akarbandi and Pahani, R.S.No. 53, Column 3 & 9 is tallied Yes / No.

3. Details of Encroachment as measured :-

Block | Encroacher Encrocher Encroched | Encroachment | Crop grown | Shar
No. Name Tenant Yes/No | Area Form in case of a
Acres Agriculture / Agriculture
Gunta Commercial/Be
elu
1 crematorium - 0-30 Beelu -
2 Eramma % - 1-25 Beelu -
Tilyarappa
3 crematorium - 0-30 - -
4 No - 0-04 Beelu -
information

" e T
fy
G\\“\R é‘k*w




5 No No 0-04 Beelu -
information

6 Ramayya Yes 0-10 Beelu -

7 Tenant of Sy | Yes 0-20 Beelu -
no. 55 and 56

8 Rumale No 5-00 Beelu -

Sd/-
Assistant Director of Land Records, Office of Assistant Commissioner, Bengaluru Rural
Sd/-

Auditor, Taluk Land Records Office, Doddaballapur ‘

o 1
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TRANSLATED COPY
As per the directions of the House Committee and the Commissioner, Land Survey Revenue and
Land Records Department vide Order No. SSLR/TNL/Lake Measure/001/2015-16 R.Sy.No. 6 of
Map prepared from Kere/Katebabtu scale

Taluk : Doddaballapur, Hobli : Kasaba, Grama : Siddenayakanhalli

SKETCH
Acre Gunta
As per Akarbani Total Area 19 33
Total Encroached Area 0 11.5
Balance Area 19 21.5

1. As per Akarbandi area of R.Sy. no. 6 is 19 Acre 33 Gunta. As per Pahani named as .
2. As Akarbandi and Pahani, R.S.No. 6, Column 3 & 9 is tallied Yes / No.

3. Details of Encroachment as measured :-

Block Encroacher Name | Encrocher Tenant | Encroched Encroachment Crop grown in | Shara
No. Yes/No Area Form case of
Acres Gunta | Agriculture / Agriculture
Commercial

1 DV Tenant of Sy. No. | 0-04 Beelu Beelu
Lakshminarayana | 68

2 DV Tenant of Sy. No. | 0-02.5 Beelu Beelu
Lakshminarayana | 67/1

3 Nijalingappa Tenant of Sy. No. | 0-01 Beelu Beelu

67/2

4 AS Tenant of Sy. No. | 0-04 Beelu Beelu

Lakshminarayana | 52/2
Sd/-

Assistant Director of Land Records, Office of Assistant Commissioner, Bengaluru Rural

Sd/-

Auditor, Taluk Land Records Office, Doddaballapur
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TRANSLATED COPY
As per the directions of the House Committee and the Commissioner, Land Survey Revenue and
Land Records Department vide Order No. SSLR/TNL/Lake Measure/001/2015-16 R.Sy.No. 16
of Map prepared from Kere/Katebabtu scale

Taluk : Doddaballapur, Hobli : Kasaba, Grama : Kasbhag

SKETCH
Acre Gunta
As per Akarbani Total Area | 98 14
Total Encroached Area 0 04
Balance Area 98 10

1. As per Akarbandi area of R.Sy. no. 16 is 98 Acre 14 Gunta. As per Pahani named as Govt
Lake.

2. As Akarbandi and Pahani, R.S.No. 16, Column 3 & 9 is tallied Yes / No.

3. Details of Encroachment as measured :-

Block | Encroacher Encrocher Encroched | Encroachment | Crop grown | Shar
No. Name Tenant Yes/No | Area Form in case of a
Acres Agriculture / Agriculture
Gunta Commercial
1 Gowramma Tenant 0-02.5 Agriculture Leaves
2 Gowramma Tenant 0-01.5 Agriculture Leaves
Sd/-

Assistant Director of Land Records, Office of Assistant Commissioner, Bengaluru Rural
Sd/- S
N /(‘("-" Ccr‘
Auditor, Taluk Land Records Office, Doddaballapur &ﬁ,\ AT
//>
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TRANSLATED COPY
As per the directions of the House Committee and the Commissioner, Land Survey Revenue and
Land Records Department vide Order No. SSLR/TNL/Lake Measure/001/2015-16 R.Sy.No. 62
of Map prepared from Kere/Katebabtu scale

Taluk : Doddaballapur, Hobli : Kasaba, Grama : Tigalebagayti

SKETCH
Acre Gunta
As per Akarbani Total Area 13 22
Total Encroached Area 18
Balance Area 13 04

1. As per Akarbandi area of R.Sy. no. 62 is 13 Acre 22 Gunta. As per Pahani named as
Nagarakere.

2. As Akarbandi and Pahani, R.S.No. 62, Column 3 & 9 is tallied Yes / No.

3. Details of Encroachment as measured :-

Block Encroacher Name | Encrocher Tenant | Encroched Encroachment Crop grown in | Shara
No. Yes/No Area Form case of
Acres Gunta | Agriculture / Agriculture
Commercial
1 Anjanappa, Yes 0-09 Commercial, Beelu | -
Anjaneya Temple
2 Sunanda % Yes 0-04 Beelu, Trees -
Shivakumar
3 Sushilamma % Yes 0-03 Beelu -
Pillappa
4 Hanumantarayap | Yes 0-01 Beelu -
pa Narayanappa
5 Subramanyaswa | No 0-01 - -
mi Temple
Sd/-

Assistant Director of Land Records, Office of Assistant Commissioner, Bengaluru Rural

Sd/-

Auditor, Taluk Land Records Office, Doddaballapur
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TRANSLATED COPY

As per the directions of the House Committee and the Commissioner, Land Survey Revenue and

Land Records Department vide Order No. SSLR/TNL/Lake Measure/001/2015-16 R.Sy.No. 4 of

Map prepared from Kere/Katebabtu scale

Taluk : Doddaballapur, Hobli : Kasaba, Grama : Veerapura

SKETCH
Acre Gunta
As per Akarbani Total 31 35
Area
Total Encroached Area |8 31.5
Balance Area 23 3.5

1. As per Akarbandi area of R.Sy. no. 4 is 31 Acre 35 Gunta. As per Pahani named as Govt.

Lake.

2. As Akarbandi and Pahani,

3. Details of Encroachment as measured :-

R.S.No. 4. Column 3 & 9 is tallied Yes / No.

16

Block | Encroacher Encrocher Encroched | Encroachment | Crop grown | Shar
No. Name Tenant Yes/No | Area Form in case of a
Acres Agriculture / Agriculture
Gunta Commercial
1 C Nagaraj b Yes 00-00.75 Agriculture, Neelagiri
Chikanna Neelagiri
2 SA Yes 0-08 Agriculture, Neelagiri
Gangadarappa Neelagiri
b
Anjaneyappa
3 Muniyappa b | Yes 0-04 Agriculture, Neelagiri
1
*Te Gopy
Gin



Late Basappa Neelagiri

4 Munishamayy | Yes 01-01 Agriculture, Corn
a and Corn
Belappaya

5 Maranna b Yes 01-10 Agriculture, Corn
Mukanna Corn

6 CMC Road No 01-11 Road

7 Gangamma % | Yes 01-36.5 Agriculture, Corn
Sidappa & Co Corn

8 T Govindappa | Yes 0.04 Beelu
b Chenamma
& others

9 Chikanna Late | Yes 01-21.25 Agriculture Coconut,
Appaya Areca,

Mango,
Beelu
10 Crematorium | No 01-06 Beelu,
Crematorium

11 Ramanjanappa | Yes 0-09 Beelu

b Huchappa
Sd/-

Assistant Director of Land Records, Office of Assistant Commissioner, Bengaluru Rural

Sd/-

Auditor, Taluk Land Records Office, Doddaballapur
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TRANSLATED COPY
As per the directions of the House Committee and the Commissioner, Land Survey Revenue and
Land Records Department vide Order No. SSLR/TNL/Lake Measure/001/2015-16 R.Sy.No. 76
of Map prepared from Kere/Katebabtu scale

Taluk : Doddaballapur, Hobli : Kasaba, Grama : Veerapura

SKETCH
Acre Gunta
As per Akarbani Total Area 11 12
Total Encroached Area 0 13.25
Balance Area 10 38.75

1. As per Akarbandi area of R.Sy. no. 76 is 11 Acre 12 Gunta. As per Pahani named as Lake.
2. As Akarbandi and Pahani, R.S.No. 76, Column 3 & 9 is tallied Yes / No.

3. Details of Encroachment as measured :-

Block | Encroacher Encrocher Encroched | Encroachment | Crop grown | Shar
No. Name Tenant Yes/No | Area Form in case of a
Acres Agriculture / Agriculture
Gunta Commercial
1 Sy no. 115/2 Yes 0-10.25 Beelu
Tenant
2 Sy No. 116 Yes 0-03 Beelu
Tenant
Sd/-
Assistant Director of Land Records, Office of Assistant Commissioner, Bengaluru Rural
Sd/- !

Auditor, Taluk Land Records Office, Doddaballapur
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TRANSLATED COPY

As per the directions of the House Committee and the Commissioner, Land Survey Revenue and

Land Records Department vide Order No. SSLR/TNL/Lake Measure/001/2015-16 R.Sy.No. 40

of Map prepared from Kere/Katebabtu scale

Taluk : Doddaballapur, Hobli : Madhure, Grama : Doddatumkur

SKETCH
Acre Gunta
As per Akarbani Total Area | 295 23
Total Encroached Area 35
Balance Area 260 23

1. As per Akarbandi area of R.Sy. no. 40 is 295 Acre 23 Gunta. As per Pahani named as Lake.

2. As Akarbandi and Pahani, R.S.No. 40, Column 3 & 9 is tallied Yes / No.

3. Details of Encroachment as measured :-

Blo | Encroacher Name Encrocher Encroched | Encroachment Crop grown | Shara

ck Tenant Area Form in case of

No. Yes/No Acres Agriculture / Agriculture

Gunta Commercial

1 Shamanna, Yes 6-00 Agriculture Comn
Krishnappa

2 Ramakrishnayya Yes 0-30 Agriculture Neelagiri

3 Venkateshappa, Yes 4-03 Agriculture Raagi,
Timmayya, Brinjal
Ramanjinappa,
Rajanna

4 Keshavamurthy Yes 0-23 Agriculture Neelagiri

5 Basappa Yes 0-09 Agriculture Leaves

6 Krishnappa Yes 0-28 Agriculture Dal

7 Ashwatappa Yes 0-10 Agriculture Comn

8 Puttatayamma Yes 1-26 Beelu Beelu
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10 | Munirajappa, Yes 0-05 Beelu Beelu
Tamanna

11 | Krishnappa Yes 2-02 Agriculture Neelagiri

12 | Ravikumar Yes 2-02 Agriculture Neelagiri

13 | Parvatamma Yes 1-08 Agriculture Neelagiri

14 | Parvatamma, Yes 0-10 Beelu Beelu
Appayanna

15 | Patalappa Yes 0-35 Agriculture Corn

16 | Patalappa Yes 0-25 Agriculture Corn

17 | Ramanna Manjanna | Yes 0-07 Agriculture Comn

18 | Rajamma, Basappa, | Yes 2-07 Agriculture Corn
Ratnamma

19 | Ratnamma Yes 0-27 Agriculture Gourd

20 [ Muniyappa Yes 0-06 Agriculture Corn

21 [ Govindaraju Yes 0-20 Beelu Beelu

22 | Appayanna Yes 0-18 Agriculture Com

23 | Kempegowda Yes 0-14 Agriculture Corn

24 | Bailappa Yes 1-04 Beelu Beelu

25 | Hanumategowda Yes 1-05 Beelu Beelu

26 | BC Anandkumar Yes 1-02 Beelu Beelu

27 | Huchappa Yes 1-05 Agriculture Areca

28 | Huchappa Yes 1-03 Beelu Beelu

29 | Patalappa, Yes 1-08 Agriculture Corn
Chikkanna,
Hanumantappa

30 | Chikka Kempanna Yes 2-12 Agriculture Areca

Sd/-

Assistant Director of Land Records, Office of Assistant Commissioner, Bengaluru Rural

Sd/- — Ceﬁ'

Auditor, Taluk Land Records Office, Doddaballapur
NA\RY
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Front View of the Commercial Establishments within Buffer Zone of 30m around

Nagarakere

Front View of the Petrol Pump within Buffer Zone of 30m in Nagarakere
/(Y\f" Ce("\
G
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Front View of the PlasMix Industry within Buffer Zone of 30m in Chikkatumkur Lake

Backside View of the PlasMix Industry within Buffer Zone of 30m in Chikkatumkur Lake

(Showing traces of discharge of sewage directly into Chikkatumkur Lake)
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